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Construction of Nangal-Talwara Rallway
Line

5271. PROF. NARAIN CHAND
PARASHAR: Will the Minister c¢f RAIL-
WAYS be pleased to state:

(a) whether any decision has  been
taken about the sanction and construction
of new Railway Lines surveyed in the
Calender year 1972;

(b) if so, whether the case >f Nangal-
Talwara Railway Line has beea finally
decided: and

(c) the likely date by which the cons-
truction work for the new Railway Line
would be started?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) Yes, in
some cases.

(b) Not yet.

(c) Does not arise.

Assurance to Bhakra Dam oustees by the
Minister of Irrigation and Power

5272. PROF. NARAIN CHAND
PARASHAR: Will the Minister of IRRI-
GATION AND POWER be pleased to
state:

(a) whether the Government have fol-
lowed up the assurances given to Bhakra
Dam Oustees by Dr. K. L. Rao, the then
Minister for Irrigation and Power, at a
public meeting at Bhakra as also in the
meeting with the Legislators of the Bilas-
pur District (H.P.) on 21st October, 1973;
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(b) if so, the assurances given by him
in brief; and

(c) whether any  official  machinery
would be set up by the Central Govern-
ment to expedite the implementation of
these assurances and to co-ordinate the
various schemes with the State Govern-
ment of Himachal Pradesh?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-

SAD): (a) to (c) There is no re-
cord of any assurance given by
Dr. K. L. Rao during the meet-

ings in question, except that he had cbserv-
ed that the problems of the Bhakra Qustees
should be discussed with the concerned
authorities of the Himachal Pradesh Gov-
ernment to assess their magnitude. The
Government of Himachal Pradesh have,
however, intimated that Dr. Rao had given
some assurances, most of which involve the
Lhaira Management Board. Th: matter
is being examined. For the resettlement of
Bhakra Dam oustees, agricultural land was
acquired for them in Hissar District. Those
who did not want to avail of this facility
were paid full compensation for their lands
and properties and were to be resettled
outside the reservoir area by the Himachal
Pradesh Government. As a special case.
the Bhakra Management Board has provid-
ed drinking water supply and electricity to
Bhakra and neighbouring villages. Medical
facilities are also available to these people
at the Board’s Dispensary near Bhakra Dam
and in the Canal Hospital at Nangal.

Employment to employees of BS.L.
project in H.P.
5273. PROF. NARAIN CHAND

PARASHAR: Will the Minister of IRRI-
GATION AND POWER be pleased to
state:

(a) whether Government 4re making
alternative arrangements to ensure employ-
ment to the large number of skilled and
Unskilled employees who would be r1en-
dered surplus with the completion of Beas,
Satluj Link Project in Himachal Pradesh:





